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Post Offices in Andhra Praffesh

300. SHRI JANARDHANA REDDY
Will the minis.er of COMMUNICATIONS
‘ {

P ot . 1] 5
be pleased to state : et Ve oo

(a) the number of villages in Andhra
Pradesh which are, sfill withopt -P!,)%t Offices;
and 3 HT

[ECCEE T LA R T i

(b) the number of Post Offices proposed
to be opened in the villages in the State
during 1977-78 ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI GEORGE FERNANDES) :
(a) 14,119 out of 27,221 villages in An-
Jhra Pradesh aie without Post Offices.

(b) 155 il e ARUE oA - b0t -t

Telephone connections in Andhra Pradesh

301. SHRI N. JANARDHANA REDDY:
Will the Minister of COMMUNICATIONS
be pleased to -tate :

(a) the number of telphone exchanges
(i) opened during the last two years and
(ii) proposed to be opened during the
current year in Andhra Pradesh: and

(b) the number of telephone counec-
tions provided in Andhra Pradesh during
the last two years and the number of pen-
ding applications for new connections 7

THE MINISTER OF COMMUNICA-
TIONS (SHRI GEORGE FERNANDES) :
{(a) (i) 50 exchanges were opened in
1975-76 and 76 in 1976-77.

TR UV RO IVY §
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ri, b N B
to Questions 62
{b) 9820 connections were provided in
1975-76 and 10266 in 1976-77.
Pending applicativns as on 1-6-77
3317,

are

Wages for agricultural workers ‘

302. SHRI SANAT KUMAR RAHA :
DR. Z. A. AHMAD : ‘
SHRI JAGHT SINGH ANAND :

SHRI LAKSHMANA MAHA-
PATRO : A 2w

SHRI BHOLA PRASAD:

e

Will the Mimster of PARLIAMENTARY
AFFAIRS AND LABOUR be pleased to

state @ ele b i [ o IR T V2

{a) the rates of minimum wages for
agricultural workers now  fixed by each
State Government and Union Territory;

State Governments
the re-
the

{b) whether all the
and Union Terrtories have refixed
vised rates of minimum wages for
agricultural workers: and

(c) if not what further steps Govern-
ment propose to take to have the revised
rates fixed by the remaining State Govern-
ments and Union Territories?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR (SHRI
RAVINDRA VARMA) : (a) to (¢) Almost
all the State Governments/Union Territories
'have fixed /revised minimum wages under
the Minimum Wages Act, 1948 in respect

(ii) 100 exchanges are proposed to be|of agricultural labour. A statement indi-

opened during the current year.

cating the present position is appended.

o Statement

v

State-wise Minimum Wages n Agriculture

Name of the States Date from which

effective

Rates of wages

Central Gonernment 18th Septemder,
1976

Andhra Pradesh

Rs. 4.45 to Rs. 6,50 according to areas.

2nd December, 1975 Rs. 3.00 to Rs. 5.00 per day according to

areas.




.. Himachal Pradesh
Jammu & Kashmir

63 Written

Answers [RAIYA SABHA] to Questions 64

Name of the States

Assam
Bihar .
Gujarat

Haryana .

Karnataka

Kerala

N

Madhya Pradesh

Maharashtra

Manipur .

. Meghalaya

Nagaland -
Orissa

Punjab
Rajasthan
Sikkim

Tamil Nadu

Tripura

1

Uitar Pradesh .

West Bengal

Date from which Rates of wages
effective
October, 1974 Rs. 5.00 to Rs. 6.00 per day or Rs. 4.50 to

Rs. 5.50 per day with one meal, according
to occupation.

July, 1975 Rs. 4.50 to Rs. 5.00 per day plus Nashta
(in all districts except East & Waest
Champaran) according to areas.

Sth January, 1976 Rs. 5.50 per day or Rs. 2,000/~ per annum.

31st December, 1975 Rs. 5.50 per day with meals or Rs. 7.00
per day without meals.

15th July. 1975 Rs. 4.25 per day. R i .
No minimum wages have been fixed so far.

2nd October, 1975 Rs. 3.65 to Rs. 5.60 per day according to
class of operation & type of land.

15th September, 1975 Rs. 6.50 per day for light work and Rs. 8.00
per day for hard work.

2nd October, 1975 Rs. 3.50 to Rs. 400 per day according to

zones.
March. 1974 Rs. 3.00 to Rs. 4.50 per day. v
— Rs. 6.50 per day. P dAb ¢ e

2nd September, 1975 Rs. 4.50 per day with meals or Rs. 5.00
per day withoutr meals,

Minimum wages fixed. Sl weune el gy
VL L e U
Ist January, 1976 Rs. 4.00 per day. T
Hth July, 1975 Rs. 4.65 1o Rs. 5.65 per dayv with meals or
Rs. 6,70 10 Rs. 8.70 per day without
meals,
January, 1975 Rs. 425 to Rs. 500 accerding to areas.

Minimum Wages Act, 1948 not yet extended.

2nd March, 1976 Rs. 3.50 to Rs. 5.00 per day (Adults).
Rs. 2,10 to Rs. 3.00 per day (Non-
adults) according to type of operations.

15th August, 1975 Rs. 4.00 per day.

23rd October. 1975 Rs. 4.50 to Rs. 6 50 per day according to
zones and type of work.

1st October, 1975

Daily Rate
Basic D.A. Total
P_\duhi 5.60 2.50 8.10 per day
Chua: 4.00 1.82 5.82 per day
Monthly Rate
Adult: 80.60 65.10 145.70

= Child: 39.00 47.25 86.25
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to Questians 66

The Calcutta High Court has issued injunction against the notification revising the
minimum wages for agricultural workers. However, all Distt, Magistrates & Dy. Commis-
sioners have been asked to ensure, through persuasive methods, payment of minimum
wages not below Rs. 6.63 per day in case of adult workers and Rs. 4.74 per day in case of

Rs. 5.50 per day. T

t
.

Rs. 5.50 to Rs. 7.50 per day with meals o
Rs. 6.25 without meals. .

Rs. 5.50 per day.

children.
Andaman & Nicobar st June, 1976
Islands
Arunachal Pradesh No Agricultural workers.
Chandigarh 15th July, 1975
Dadra & Nagar 15th April, 1976
Haveli,
Delhi 1st October, 1975

Goa, Daman & Diu .

Lakshadweep
Mizoram

Rs. 6.75 per day or Rs. 175.50 per month,

24th November, 1975 Rs. 4.00 to Rs. 5.00 per day according to

class of work.

No agricultural workers in the territory.
Committee appointed to advise Government on the fixation of

minimum wages in agriculture.

Pondicherry 1st May, 1976

- L

Rs. 3.50 to Rs. 9.00 per day according to
arcas and nature of work

303. [Transferred 1o the 23rd June, 1977.]
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t{Problems facing persons of Indian origin
settled abroad

304. SHRT PRAKASH VEER SHAS-
TRI: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether there is any proposal um-
der Governinent's con-ideration to create a
special cell in his Ministry to study the
problems of persons of Indian origin settled
abroad; and

(b) if so, what are the details in this
regard?]

! . “ra. L

fadw Wt (o wew fgrd awdd ):
() 7 (=) i g s wd &R
frar & @ ).

fITHE MINISTER OF EXTERNAL

AFFAIRS (SHRI ATAL BIHARI VAIJ-
PAYEE) : (1) and (b) Yes, Sir.

The details are currently being worked
out.]

am wa # da F ww wfedw W
A
305. Y AFTER WEAN : W7 dRda
w W 9w WAl A g9 &7 3N FN

o -

(F) =1 shaor wra F fdy ww #
#97 F1 F yfodos 5T N gy %
faax e s ow@r 2

() afx g, &t = g=a § akr v
g; A

(7) afz grom@ ww (F) W I
v gt &t Fr facitg FTON & gemar o
T F% w1 afew W@ ¥ odEg
T OF wfugmT & & A §{ amaw &7

1 1 English translation.
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